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Status of implementation of recommendations contained in the Fourth
Report of Standing Committee on Urban Development on Demands
for Grants(2004-05)of the Ministry of Urban Development

MR. SPEAKER: Now, Kumari Selja. If it is a long statement, you can lay it on the Table
of the House.

THE MINISTER OF STATE OF THE MINISTRY OF URBAN EMPLOYMENT &
POVERTY ALLEVIATION (KUMARI SELJA): Mr. Speaker, Sir, I beg to lay this
statement in pursuance of the new direction 73A, which reads as under:-

"The Minister concerned shall make once in six months a statement in the
House regarding the status of implementation of recommendations contained in
the Reports of Departmentally Related Standing Committee of Lok Sabha with
regard to his Ministry."

I would like to inform for the benefit of the hon. Members of the House that the 4

Report of the Standing Committee of the 14 Lok Sabha on Demands for Grants of the
Ministry of Urban Employment and Poverty Alleviation was

recommendations out of which 27 recommendations have been accepted by the
Government. Latest status of Action Taken on the recommendations accepted by the
Government has been indicated against each recommendation in the enclosed Statement.
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*Laid on the Table and also placed in Library, See No. LT 3199/2005)
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S EERIE)

sft IV TS AT : e HBed, A9 BRI W g fear o7 3iv 3 3T |
WA Bl oA, .. (TIU)

MR. SPEAKER: It comes after Calling Attention.
... (Interruptions)
MR. SPEAKER: All the issues are important issues.

... (Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, I have
given a Calling Attention notice to raise it in the ‘Zero Hour’. ...
(Interruptions) You have promised me to allow me to raise my issue in the
‘Zero Hour’... (Interruptions)

#ft XY ST : HElGY, U B Del AT, (FUH)

#ft SI=% UG A1Gd ¢ I 9gd & TR SR HagTefie AHen 2. .. (aem)
fe8R # REER 8 @ Bl ... (Fagr)

MR. SPEAKER: Hon. Members, I have not said that I will not allow you. I
have said that I will allow you at the appropriate time. We have laid down

our procedure. 3T 1 I9& FRER =l Calling Attention will come now.

... (Interruptions)

sft I T : T ABIGY, MU Y B D G &H qla DI SOOI o B [y
HEl AT ... (@)
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sft a5 UG 1T : AeTe] HRIGY, 8 IMMUBT Y A1y ... (FagH)

U AR ARy ... (Faer)

3Tee] HBIQY & 3MMU BRI 3G A1 A Tl &, al fihv e RIT HY? AR S 31
g, S 3MMUeh! HEHT d1RT|

(I deT)

SHRI BASU DEB ACHARIA (BANKURA): Adjournment Notice should
get preference over others.... (Interruptions)

st Sdv5 UHIG 1G9 : Y Heled, 89 USolHe AlRM & Aifled faar g1 ...(&
JYT) MY 8H ™ SIfoTY Rl 39 Aad § Ugal dt Uit =y <& 2 ... (Jaem)

I 98 AEAYUl HHAT 2 ... (@) SR REF TKE H ggad i U W @
.. (HagM) # MUS SE H A ARl g L. (FaEE) 39 THR AWl Bl ISH

ﬁa:rﬁamaﬁa—frﬁrmgl . (cTggm™)

MR. SPEAKER: It is a matter of great sorrow for me.

.. (Interruptions)
MR. SPEAKER: There is only one hon. Member for Calling Attention.

.. (Interruptions)

J7EET HBIGY : AN BH B9 Bl Tsold BX < dI fhdt bl ¥ i BT HihT A8l
fererm|

B EECIE)
MR. SPEAKER: I will adjourn and go away.

.. (Interruptions)
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HAIZHE all¥ (HADU-STR Jd) : 38l FRiey, [TeR H AcId@Id] & IR gHel
gfl 2l ... (agm)

sft Tdvg YIS AT : e Heley, fagR H Ui SToUieddh] Bl ol ARG BT Pl
T Bl ... (FaEH) TRI9 D] B I BT 88 &l ... (FIeH)

MR. SPEAKER: Nothing will be recorded.
(Interruptions)™ ...

MR. SPEAKER: I will allow it to be raised by you. I have said that I will
allow you.

... (Interruptions)
MR. SPEAKER: Please go to your seat. This is very unfortunate.

... (Interruptions)

JeTel HBIGY : BRI I3 2 b BIfeRT JICyM 3 & HATdd AT FHA SR

12. Not Recorded.
a(ddeT)

MR. SPEAKER: According to you, the Speaker does not know how to
regulate the proceedings!

... (Interruptions)

MR. SPEAKER: Then you take action. You take action on that please. You
have got an ignorant Speaker!

... (Interruptions)

MR. SPEAKER: I have not allowed. I have told you that there is only one
Member and I will not allow a second Member on Calling Attention. I
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have already said that. Can you not wait for 10 or 15 or 20 minutes?
... (Interruptions)

MR. SPEAKER: Adjournment Motion I have not admitted. I have not
admitted it Mr. Raghunath Jha.

... (Interruptions)

MR. SPEAKER: Yes, Mr. Prabhunath Singh please. It is very unfortunate.
I can only say this much.

... (Interruptions)

JTEYeT HBIGY : 8 Nl &I B W9 81 <81 g1 31T AT Al 31U+ Bfd 3l HRAy,
99 & Bfd Sih BiRY |

B(@TaeT)
3NETET HRIGY : PI-MITE HI TAT 8 <@ Dl el 3T T
F(@aer)

MR. SPEAKER: Nothing will be recorded. You take action against the
Chatr.

(Interruptions)™ ...

12. Not Recorded.

12.14 hrs.

CALLING ATTENTION TO MATTER OF URGENT
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PUBLIC IMPORTANCE
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